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wholesale prices (base : 1970-71 — 100) was 
288.6 in 1982-83 and 315.3 in 1983-84.

Amendment to Enemy Property Act

2920. SHRI JITENDRA PRASADA : 
Will tbe Minister of COMMERCE be 
pleased to state :

(a) whether Government have received 
representations regarding harassment being 
faced by many citizens, specially members 
of tbe minority community on account of 
tbe operation of tbe Enemy Property Act ;

(b) tbe salient features of these represen
tations received so far ;

(c) whether a proposal is under the 
active consideration of Government that the 
Enemy Property Act be suitably amended 
so that the desired rel’ef is given and 
anomalies and absurdities removed ; and

(d) whether the operation of a similar 
Act in Bangladesh, kno»n as the Vested 
Property Act, has been stayed till further 
orders on the representation of the Hiodu 
minority ?

THE MINISTER OF STATE IN THE 
MINISTRY OF COMMERCE AND IN 
THE DEPARTMENT OF SUPPLY (SHRI 
NIHAR RANJAN LASKAR) : (a) and (b). 
It hat been represented that some persons 
are facing difficulties on account of the 
operations of tbe Enemy Properly Act. Tbe 
main point made pertains to the apprehe
nsion that there is time consuming litigation 
and difficulties faced by some members of 
the Minority community and other persons 
in the sale and purchase of properties., *

(c) Proposals in this regard are receiving 
the attention of tbe Government.

(d) No such orders have come to tbe 
notice of tbe Government.
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Carpet Weaving TralaJag Centre* Uader
Develop meal CoMtalon (Haadkrata) 
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2922. SHRI S.P. YAt>AV : Will tbe 
MinUtcr of COMMERCB be pleased to 
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Request of Kerala Government for a 
Defence Manufacturing Unit \ 

Ee 

223, SHRI XAVIER ARAKAL : Will 
i Minister of DEFENCE be ‘pleased to 
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a whether Hindustan Aeronautics Ltd., 
Mecided to develop and manufacture a 'win-en gine Hilicopter3*! +. 

21st July, 1984. 

  

Une mane corer propane ७७ hav unit; 

(e) Whether Government of Kerain 

requested for a defence ssetetaenne aoe similat to the new ordnance 
Andhea Pradesh 7 factory of 

THE MINISTER OF STATE IN THE 
MINISTRY OF DEPENCR (SHRI KP. 
SINGH DEO): (a) Yes, Sir. 

(b) An Agreement for the design and 
‘development of an Advanced Light Heti- 
copter has been concluded with M/s MBB 
of the Federal Republic of Germany on the 

The 7-year Agreement 
envisages that the first prototype will fly in 
about 4 years time. The Indian made 
helicopters will be delivered to the Services 
in the early 1990s. 

(c) and (d). No, Sir. The Advanced 

_., Light Helicopter is proposed to be deve- 
.loped and manufactured at the Helicopter 
Division of Bangalore Complex where capa- 

“City exists, 

(e) Request for locating a public sector 

“ “unit has been received. 

ne तम्बाक् उत्पादकों को कठिनाइयों 

2924. श्री सोतीभाई आर० चोधरो : क्या 

वाणिज्य मन्त्री यह बताने की कृपा करेंगे कि : 

(क) कया सरकार ने तस्वाक् के परिष्करण के 

काम से लगे किसानों की समस्याओं पर अध्ययन 

करने और उनकी समस्याओं को हल करे के 

उपाय सुझाने के लिए एक कार्य-दल गठित किया 

है; 

(ख) यदि हां, तो इस दल ते क्या सुझाव दिए 

हैं; 

(ग) क्या सरकार ने इन सुझावों को स्वीकार




